23.04.2018 ( PROUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M

1. ITA 169/2005 THE COMMISSIONER OF ASHEESH JAIN, SHAHRUKH EJAZ
INCOME TAX PRASHANT BHARGAVA, SALIL KAPOOR
VS. M.S. AGGARWAL SANAT KAPOOR, ANANYA KAPOOR

SOUMYA SINGH, SUMIT LAL CHANDANI

2. ITA 895/2008 THE COMMISSIONER OF ASHEESH JAIN, SHAHRUKH EJAZ
INCOME TAX PRASHANT BHARGAVA, SALIL KAPOOR
VS. M.S. AGGARWAL SANAT KAPOOR, ANANYA KAPOOR

SOUMYA SINGH, SUMIT LAL CHANDANI

COURT NO.32
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 PM
1. CRL.M.B.73/2018 NARAYAN DIWAKAR SUSHIL GUPTA,RAJDIPA BEHURA
IN CRL.A 45/2018 VS CBI PHILOMON KANI,KRITI HANDA

HANSIKA SAHU,DAMINI K.
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23.04.2018

26.

27.

AT 10.30 A.M.

O.M.P. (COMM) 152/2016

O.M.P. (COMM) 229/2016
I.A. 13462/2017
I.A. 13463/2017

FOR PRONOUNCEMENT

COURT NO. 20 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA

PEL INDUSTRIES LTD. & ORS.
Vs. S.E. INVESTMENT LTD.

UNION OF INDIA & ORS.
Vs. GARG ASSOCIATES

o 2T

OF JUDGMENT (ORIGINAL JURISDICTION)

VIVEK R. MOHANTY, PRIYADARSHINI
PATTANAIK, P. NAGESH, DHRUV
GUPTA,PUNEET PARIHAR,ASHOK JOLLY

KIRTIMAN SINGH, SHAILENDRA KR.
MISHRA, WAIZE ALI NOOR,
PRATEEK DHANDA, SAEED QADARI,
ANIL MEHTA, RAMAN KAPUR,

R.P. SINGH, DHIRAJ SACHDEVA
P.P. CHAUHAN,KAPUR AND COMPANY
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